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[English]
Aftorestation

4845. DR. ARUN KUMAR SARMA : Will the Minister
of ENVIRONMENT AND FORESTS be pleased to state:

(a) whether any special plantation programme is
proposed to be implemented in the hilly areas through a
centralised agency owing tothe massive deforestation and
environmental degradation, if so, the details thereof;

(b) whether any regional remote sensing and satellite
imaginary programme for the protection of the cover is
being undertaken,

(c)ifso,the details thereof, it not, the reasons therefor;

(d) the names of the N G.Os actively participating in
environmental protection and afforestation programmes
and financial assistance provided to them;

(e) whether any regional task torce is being proposed
to be formed by the Centre for implementation of
afforestation schemes in the remote plain and hilly areas
of the North East;

(f) it so, the details thereof; and
(@) if not, the reasons therefor?

THE MINISTER OF ENVIRONMENT AND FORESTS
(PROF. SAIFUDDINSOZ):(a) The plantation programmes
are implemented through the various State Governments.
The Ministry of Environment & Forests has the following
schemes under which afforestation activities are taken up:

1. Integrated Aftorestation and Eco-Development
Projects Scheme.

2. Area Oriented Fuelwood and Fodder Projects
Scheme.

3. Non-Timber Forest Produce Projects Scheme.

There are no schemes specifically for hilly areas,
though projects are sanctioned for these areas under the
above mentioned schemes.

(b) and (c) The Forest Survey of India Published a
*State of Forest Report® every two years. This is basedon,
inter-alia, remote sensing and satellite imagery data. The
1995 assessment shows the total forest cover of the
country as 639,600 sq. km. a decrease of 507 sq. km. as
compared to the 1993 assessment.

(d) Approximately 150 Non-Governmental
Organisations have peen funded in the last 3 years for
taking up afforestation works with Rs. 1.50 crores being
disbursed to them annually.
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(e)to (g) No, Sir. Afforestation schemes in the States
of the North East are implemented by the respective State
Governments.

Production of Oilseeds

4846. SHRI RAJABHAU THAKRE Willthe Minister of
AGRICULTURE be pleased to state:

(a) whether the country is facing acute edible oil
deficiency due to shortfallin the production of oilseeds and
increase their prices;

(b) if so, the details thereof;

(c) the steps being taken by the Government to fulfil
this deficiency:

(d) the specific steps proposed to be taken to achieve
self-sutficiency in the oilseeds production;

(e) whether the Government have allocated specific
amount of funds for this purpose for 1997-98; and

(f) if so, the details thereof, State-wise?

THE MINISTER OF AGRICULTURE (EXCLUDING
THE DEPARTMENT OF ANIMAL HUSBANDRY AND
DAIRYING) AND MINISTER OF CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC DISTRIBUTION AND
MINISTER OF FOOD (SHRI CHATURANAN MISHRA)
(a) and (b) The production of Oilseeds in the country has
increased significantly from 10.83 million tonnes in
1985-86 1022.43 million tonnes in 1995-96 which is still not
keeping pace with the increasing demand of edible oil due
to rapid increase in population and high standard of living.
The estimated production of edible oil during the year
1996-97 is 67 lakh M.T. as against the requirement of
75.32 lakh M.T. having a shortall of 8.32 lakh M.T.

(c)Asashortterm measurethe import of edible oilhas
been placed on OGL with a reduced duty of 20%.

(d) In order to achieve self sufficieny in Oilseeds
Production, Govt. of India has launched a Centrally
Sponsored Oilseeds Production Programmes (OPP)in 22
major oilseeds growing States covering 337 selected
districts. Under this programme financial assistance is
provided on various critical inputs like production and
distribution of seed, distribution of seed minikits, rhizobium
culture, gypsum/pyrite, improved farm implements, p.p.
equipments, sprinkier sets etc. in addition, trontline and
general demonstrations are organised on tarmer's field to
transfer the production technology.

(e)and (f) Budget proposals for 1997-98 arestilitobe
finally passedby Parliament. Based uponthese proposals
the tentative allocation of funds as Central share to
various States during 1907-98 for implementation of
Oilseeds Production Programme (OPP) is enclosed as
statement.
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Statement

State-wise tentative allocation of Funds to various
States for implementation of O.P.P. during 1 997-98

(Rs. in lakhs)
S.No. State Govt. of India’s share
1.  Andhra Pradesh 1100.00
2 Arunachal Pradesh 40.00
3 Assam 175.00
4 Bihar 100.00
5. Gujarat 600.00
6 Haryana 200.00
7 Himachal Pradesh 35.00
8 Jammu & Kashmir 75.00
9 Karnataka 625.00
10. Kerala 50.00
11. Madhya Pradesh 1249.00
12. Maharashtra 1050.00
13.  Manipur 110.00
14. Meghalaya 20.00
15. Orissa 500.00
16. Punjab 100.00
17. Rajasthan 1100.00
18.  Sikkim 55.00
19." Tamil Nadu 875.00
20. Tripura 35.00
21. Uttar Pradesh 575.00

Total 18919.00
[Translation]

Selt Employment Schemes

4847. SHRI SANTOSH KUMAR GANGWAR : Willthe
Minister of PLANNING AND PROGRAMME
IMPLEMENTATION be pleased to state:

(a) whether the self-employment schemes being run
have been reviewed andthe number of youths actually got
employment underthis scheme duringthe lastthree years.

(b) it so, the details thereof,
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(c)whether any complaints of irregulations have been
received under this scheme; and

(d) if so, the steps being taken to check them?

THE MINISTER OF STATE OF THE MINISTRY OF
PLANNING AND PROGRAMME IMPLEMENTATION AND
MINISTER OF STATE OF THE MINISTRY OF SCIENCE
AND TECHNOLOGY (SHRI YOGINDER K. ALAGH) : (a)
Yes, Sir. The self-employment schemes namely Integrated
Rural Development Programme (\RDP) and Prime Minister
Rozgar Yojana (PMRY) are regularly reviewed by
Government from time to time. The number of rural poor
tamilies assisted under |RDPandthe peneficiaries provided
loans/financial assistance under the PMRY during the last
three years, (i.e. 1994-9510 1906-97) are given below:-

(Lakh No.)

1994-95 1995-96 1996-97

Families assisted 22.15 20.90 14.14°
under IRDP

Beneficiaries Sanctioned 1.98 2.00 2.18
{oans by banks

under PMRY

* Upto February, 1997.

(b) Integrated Rural Development Programme (IRDP)
is reviewed in the Central Level Coordination Committee
(CLCC), State Level Coordination Committee (SLCC) and
at the district jevel by the Governing Body of the District
Rural Development Agency (DRDAs). This programme is
also reviewed through regular progress reports from the
States on key indicators and through an intensive regimen
of field inspections by officers of the Centre, State and
implementing agencies. Periodic review meetings with
State Secretaries in charge of Rural Development and
Conferences of Project Directors of DRDAs are also held
to review the progress under this scheme. Monitoring and
Vigilance Committees have been set up at the State,
district and block jevels in which elected represematives of
the people have been associated 1o monitor the
implementation of thisscheme. The |RDP was also reviewed
by an Expert Committee under the Chairmanship of Shri
D.R. Mehta, tormer Deputy Governor, Reserve Bank of
India.

Furthermore, to assess the overall impact of IRDP in
relation toits specific objective, the Ministry of Rural Areas
and Employment undertakes periodic Concurrent
Evaluations of this programme through independent
recognised 'mstitutions/organisaﬂons. The main findings of
the latest Concurrent Evaluation Reporton JRDP (Septermber,
1992 to February 1993) is given in the statement enclosed.

AHigh powered Committee underthe chairmanship of
Secretary, Department of Small Scale Industries, Agro &



